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BEFORE THE HONOURABLE NATIONAL GREEN
TRIBUNAL
WESTERN ZONE BENCH, PUNE
Original Application No.213 of 2024 [WZ]

Book No..... ./ ........... -

«..Applicant

VERSUS

= “‘ 1. Dhari Solar Park Pvt. Limited, 602, Western Edge-1 Off. Western Express
Highway Borivalj [East], Mumbai, Maharashtra-400066.

 Deputy Conservator of Forests, Gir West Division, Sardarbaug, Junagadh

A .*\j‘he Collector, Jilla Seva Sadan, Rajmahal Campus, Amreli.

...Respondents

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO. 2-
NOTARIAL DEPUTY CONSERVATOR OF FORESTS, PURSUANT TO ORDERS
- DATED 17.06.2025 & 12.08.2025 PASSED BY THIS HON’BLE TRIBUNAL

I, Chandgude Chirag Macchindra, son of Chandgude Macchindra Haribhau,
aged about 30 years, serving as Assistant Conservator of Forests (ACF), Visavadar,
and being the authorized signatory of Respondent No. 2 — Deputy Conservator of

Forests, Gir West Division, Junagadh, do hereby solemnly affirm and state as under-

1. I state and submit that I am the Assistant Conservator of Forests (ACF),
Visavadar. I am competent and authorized to represent and submit the present

Additional Affidavit on behalf of Respondent No. 2, the Deputy Conservator of
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/ * 2.1 further state and submit that T am familiar with the facts of the case and

therefore submit that Respondent No. 2 has acted in compliance with all the

applicable laws and statutory responsibilities while rendering their obligations.

I'say and submit that during the course of hearing on 17.06.2025, the answering

W

Respondent filed its Affidavit-in-Reply explaining the steps undertaken by
Respondent No. 2 against Respondent No. 1 in relation to the present issue.
However, this Hon’ble Tribunal, vide order dated 17.06.2025, was pleased to
direct the answering Respondent to further clarify what penal action has been

taken against Respondent No. | for its default, and within what time period the

"-‘:. T f;’ of the cable route layout for the 66 KV underground cable proposed to be laid

\_;-—-i

NoTAariaL = from the 25 MW Dhari Solar Project to the 66 KV Vekariya GETCO

Substation.

4. I say and submit that the Respondent No. 2 vide notice dated 22.02.2024

(Annexure R-2) called upon Respondent No. | to submit all relevant approvals

| { and permissions regarding the erection of overhead transmission towers. It is

.s”_;‘ spertinent to mention that Respondent No. 1 failed to furnish any such
/1'/3¢( L:;:?{}

‘2‘ (%uments evidencing approval for the said construction. Consequently, on

__1; '\/ b
K / /93 .2024, the Range Forest Officer, Visavadar issued a letter to Respondent
Jd“ /No I directing the removal of the 66 KV towers and overhead transmission
Noum;u. . . "
. lines, and also intimated the revenue authorities for taking necessary action.
Despite receipt of the said letter, Respondent No. 1 did not comply and instead
filed the aforesaid application dated 22.05.2024 (Annexure R-4) seeking

permission to convert the existing overhead transmission line into underground

cables. A copy of the letter dated 11.03.2024 is annexed hereto and marked as

gg;‘z“%
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/ ’ Annexure R-6. (Annexures are in continuation with those filed along with the

carlier 4 Ifidavit-in-Reply,)

n

I'say and submit that upon receipt of the aforesaid application dated 22.05.2024,
the Deputy Conservator of Forest, Gir West immediately forwarded the same
to the Range Forest Officer, Visavadar vide letter dated 31 .05.2024, directing a
site inspection for assessing the proposal and its implications, and seeking a
clear opinion in the matter. A copy of the letter dated 31.05.2024 is annexed
hereto and marked as Annexure R-7.

6. I say and submit that on 10.06.2024, the Range Forest Officer, Visavadar, in

response to the aforesaid letter dated 31.05.2024, informed that the feasibility

SR

(eport for the 66 KV transmission line had not been submitted, and therefore,

» %%ﬁ'catlon of any threat to wildlife could not be confirmed. It was further

h \-=_—'/ the Hon’ble Commission had directed that no further action shall be taken until
a written feasibility opinion is received from the competent authority. A copy
of the letter dated 10.06.2024 is annexed hereto and marked as Annexure R-8.

7. I say and submit that subsequently, on 16.08.2024, the Range Forest Officer,
Visavadar issued a letter to the answering Respondent (Annexure R-5)
rejecting the application dated 22.05.2024, in view of the directions issued by
the Gujarat Human Rights Commission to remove all illegal constructions
within 0 to 1 KM from the boundary of the Gir Sanctuary. It was observed that
granting approval for the underground cable proposal could lead to significant
modifications in the near future, once such illegal structures are removed.
Accordingly, the application was rejected, and Respondent No. 1 was advised
to resubmit a revised wildlife clearance proposal accommodating the changes

in the area. It is submitted that the said application is no longer pending before W

the answering Respondent and stands rejected vide letter dated 16.08.2024. MX
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8. Itis pertinent to mention that the submission of Respondent No. 1 on the last

date of hearing that the said application is pending before the answering
Respondent was an incorrect statement, in view of what is stated hereinabove.
9. 1 further say and submit that, acting upon the directions of Respondent No. 2,
the Range Forest Officer, Visavadar, issued another notice dated 30.06.2025 to
Respondent No. 1, directing the removal of electric transmission towers erected
on Government land within a radius of 0 to 1 KM from the Gir Sanctuary
boundary. The said notice also stated that failure to comply would result in

initiation of proceedings for withdrawal of the NOC issued for the Solar Power

transmission towers would be undertaken upon receipt of permission from the
Gujarat Energy Transmission Corporation Limited (GETCO) and accordingly
sought additional time to complete the same. A copy of the letter dated
18.07.2025 is annexed hereto and marked as Annexure R-10.

11.1 say and submit that, in response to the aforesaid letter dated 18.07.2025, the
answering Respondent, vide communication dated 29.07.2025, directed
Respondent No. 1 to remove the 66 KV electric transmission towers and
overhead lines expeditiously, upon obtaining requisite permission from the
Chief Engineer (R&C), GETCO, Vadodara. A copy of the letter dated
29.07.2025‘is annexed hereto and marked as Annexure R-11.

12.1 further state that Respondent No. 1, in compliance with the directions issued
vide letters dated 23.02.2024, 11.03.2024, and 30.06.2025, has removed the 66
KV electric transmission towers and overhead cables, and has intimated the

same to the Range Forest Officer, Visavadar vide letter dated 03.09.2025. It was
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further informed that the Solar Plant has been disconnected from the 66 KV

Vekariya GETCO Substation. A copy of the letter dated 03.09.2025 is annexed

hereto and marked as Annexure R-12.

13.1say and submit that, pursuant to the above, a site inspection was conducted on

12.09.2025 by the Range Forest Officer, Visavadar, along with Rajpara Round
Staff and the Talati-cum-Minister of Vekariya Village. A Rojkam was prepar ed
during such inspection confirming removal of the three overhead electric
towers and associated transmission lines. The inspection report and Rojkam
dated 12.09.2025 were forwarded to the answering Respondent vide letter dated
15.09.2025. Copies of the letter dated 15.09.2025 and Rojkam dated
12.09.2025 are annexed hereto and collectively marked as Annexure R-13
(Colly).

14.1 therefore say and submit that the issue concerning the removal of the overhead
electric transmission towers and cables now stands resolved, as verified by the
Range Forest Officer, Visavadar. The photographs evidencing the removal of
overhead electric transmission towers and cables are annexed with the Rojkam

at Annexure R-13.

15.1t is respectfully submitted that the answering Respondent remains ready and

,/\gd rnojl phunal without prejudice to its rights and contentions.

by /Wv/,\

[ %/ )y
s % Vaiid up to ) &
VERIFICATION 6% 14-62- 1'3-‘0 Q:/ /
NMEN‘\' 0' “

present Affidavit are true and correct to the bets of my knowledge. No part of it is

false nor anything material has been concealed therefrom.

Solemnly Affirm before me L,
Shreo Claliaguass. L0 Plis crachimere, W P
\"no Is Identili¢ Ly shree %
Ndvocate.. o5 ( A/SPANSURIYA) DEPONENT
’3 e f""" 2{925 ADVOCATE & NOTARY
sl GOVT. OF INDIA

90 0CT ~"75 JUNAGADH (GUJARAT)
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Office Ofﬁsi&c Forest Officer —
Visavadar Range, Gir (West) Division
Forest Cotony, Satadhar Road, Hanumanpard,
Visavadar, Junaagdh - 362130
E-mail: rfovst009@gmail.com

No: C/IMN/405-07/2023-24 Date:11/03/2024

To,
Director,
M/s Dhiavi Solnr Park Private Limited,
Monvel,
Dhavi, Amreli
NOTICE

Sub : M/s Dhari Solar Park Private Limited worlc permission

' 1 ‘oresl
Concerning the subject mentioned above, it is Lo bring to your notice that office of the Range lore

Officer Visavadar has reccived Notice from DCF Gir West related to Gujaral Stale Hu
Case No -- liRC/2023/AMR/64/LégaI~2 related to M/s Dhari Solar Park Pvt Ltd, Monvel. Nt/s Dhari Solar
Park Put 1.ud falls within Eco Sensitive Zone of the Gir Sanctuary & National park. With reference to the <ind

case via Letter No G/ JMN / 390-391 / 2023-24 dated 23/02/2024 - M/s Dhari Solar Par
from Lhe respective

man Rights Conmission

was directed to submit all relevant papers related to plant commissioning , approval taken

authorities for necessary information and knowledge. On receipt of the same details, it has come to notice thal

no approval was taken from the Gir West Forest division related to No Objection Certificate (which was

mandatory due to Eco Sensitive Zone area) clearance for Vekariya village , Visavadar, Junagadh Jurisdiction.

3 66 KV Towers have been erected with cabling on the land without any ESZ clearance from the Junagadh

district authorities. Due to this you are directed to remove the cabling and infrastructure setup already made

ailing this. it will be

on land of Vckariya village Visavadar jurisdiction as early as possiblc at your cost. F

considercd as non cooperation to the administration from your side.

Range Forest Officer
Visavadar, Range
Gir (West) Division, Junagadh

Copy to: 1. Deputy Conservator of Forest, Gir West Junagadh for knowledge and nccessary

action
2. Sub Divisional Magistrate, Visavadar , Gir West Junagadh for knowledpe and

necessary action

Page Lol l

I« Private Limited”’
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OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
GIR WEST, FOREST DEPARTMENT
SARDARBAUGH CAMPUS, JUNAGADH, GUJARAT-362001
PH NO. - 0285-2631044

E-MAIL : dcf.gir.west@gmail.com

No.:-B/JMN/Te.13/1758/2024-25 Dt. 31/05/2024

Subject :- Approval of cable route layout
for 66 kv underground cable to be laid from
25 MW Dhari Solar Project to 66 kv Vekariya
GETCO Substation.

Reference :- Dhari Solar Park, Pvt. Ltd.,
Anand’s Letter No.:- WRTL/Dhari Solar/23-

24/DCF-Gir West/35, Dt. 22/05/2024

This letter is to direct the attention of
the Range Forest Officer, Visavadar, to the
above-referenced subject. Dhari Solar Park Pvt.
Ltd., Anand, has submitted an application for
wildlife clearance to lay a 66 KV underground
line from its solar park in Monvel village to
the 66 KV substation in Vekariya. Enclosed is a
form for verification and reporting, which is to
be completed by the user agency and submitted to
this office. You are requested to verify the

details and complete the form. Please submit &
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report within five days, including evidence of
wildlife movement in the reguested area, such as
photographs of paw prints, GPS readings, and
photographs of wildlife.
Please prepare and submit the following
information immediately:

L, Is the land requested in the proposal
map the minimum required?

2. Are there any alternative locations
available besides the one requested in the
proposal®?

3. Will the requested land cause any harm
or adverse effects to the forest or
wildlife?

4. Are there any trees on the requested
land? If so, please include a girth-wise and
class-wise list.

5. Is the area of the road in the requested
forest area f(up to the boundary of the
proposed Gir sanctuary) correct according to
its length and width? Please verify.

6. Provide vyour clear opinion on this
matter.

Please note that in addition to the point-
wise site inspection report, the applicant's
response,, and the panchnama (record of

inspection), you are also instructed to submit
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the site inspection report along with your

opinion and supporting documents: within seven

days. This is in line with the instructions from

higher authorities to dispose€ of proposals under

the Wildlife Protection Act, 1972, in a timely

manner. Please take @& copy of the original

proposal attached ¢to this letter for your

reference.
Encl:- (1) Copy of Form.
(2)0Original Application - 1 Copy
sd/-
Deputy Conservator of Forest
Gir West pDivision, Junagadh
To,

Range Forest Officer,

visavadar Renge, Visavadar.
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OFFICE OF THE RANGE FOREST OFFICER
SATTADHAR ROAD, HANUMAN PARA,
FOREST COLONY, VISAVADAR - 362130
PH NO. - (02873) 222298

E-MAIL : rfovsr009@gmail.com

No.:-A/JMN/230-32/2024-25, Dt. 10/06/2024

To,
Deputy Conservator of Forest,
Gir West, Forest Department,

Junagadh.

Subject :- Approval of cable route layout
for 66 kv underground cable to be laid ZIZrom
25 MW Dhari solar project to 66 kv vekriya

GETCO substation.

Reference s Dy.Cons. of Forest.Gir
West.Forest Dept., Junagadh, Letter No.

B/JMN/Te.13/1758/2024-25, Dt. 31/05/2024.

This is to inform you that, with reference
to the subject and correspondence mentioned
above, an application was submitted by Dhari
Solar Park to obtain wildlife clearance for

laying a 66 KV underground line from its solar
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illage to the 66 KV substation

park in Monvel V

in Vekariya.

This proposal was received by our office on

June 1, 2024, via your office's letter number

B/JMN/T.13/1758/2024—25, dated 31/05/2024, for

necessary action. Upon reviewing the submitted

checklist and supporting documents, it Was

discovered that the necessary undergreound

feasibility report for the 66 KV line was not

included. It 1s crucial to verify that the.

underground 66 KV cable poses no threat tO

wildlife and is safe. Therefore, a written

opinion (regarding potential risks to wildlife;

from a competent authority on the 66 KV

underground cable is required before any further
action or opinion can be provided on the wildlife
clearance proposal. Additionally, we would like
to bring to your attention that this solar park
matter is registered with the Gujarat Human
Rights Commission, Gandhinagar, under case
number HRC/2023/AMR/64/LEGAL-2. The last hearing
was on May 28, 2024, where the commission stated
that further action can only be taken afrter
receiving a written opinion on whether the 66 KV
underground line is feasible. The commission

also instructed the competent authority to be

present at the next hearing on June 28, 2024
’ -
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Therefore, a proper decision on the wildlife

clearance can only be made after the competent
authority provides the 66 KV underground cable

feasibility report. Please take note of this

information.

sd/-
Range Forest Officer

Visavadar Range, Visavadar

(1)Dhari Solar park Pvt. Limited, Raj

Copy to

Shivalaya, Multi Lotiya Bhagol, Plot No. 32,

Anand for information and necessary action.
Visavadar:

(2) Assistant Conservator of Forest,

for necessary information and submission 1in
connection with the case being conducted in

Gujarat Human Rights Commission having next

hearing date 28.06.2024.
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OFFICE OF THE RANGE FOREST OFFICER
SATTADHAR ROAD, HANUMAN PARA,
FOREST COLONY, VISAVADAR - 362130
PH NO. - (02873) 222298

E-MAIL : rfovsr009@gmail.com

No.:-B/JMN/51-54/2025-26 Dt. 30/06/2025

To,
Shree Kamleshbhai Maganbhai Solanki

Dhari Solar Park, Pvt. Ltd., C.M./Raj Shivalaya,

Multi Lotiya Bhagol,

Plot No. 32, Tal: Anand, Dist: Anand

At. Anand.

Subject : Regarding violation of the Environment

Law by the Solar Park Pvt.Ltd. located in

mouje Monvel.

Reference : Your Office Letter No.:-

Dhari/D.C.F./ 38, Dt. 16/08/2024

In connection with the above subject and
reference, it is to inform respectfully that the
No Objection Certificate issued to Dhari Solar
Park Pvt. Ltd. by the Chief Wild Life Warden,
State of Gujarat, Gandhinagar vide No.147/ 2022-
23, dated 30/12/2022 regarding the eco-sensitive

zone., As per the condition no.2(b) of the same,
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agency has informed to install underground

line of 66 kv for the electricity transport upto

the

(1)

(2)

solar power sub-station.

Upon violation of aforesaid conditiocn
no.2(b), you have, on coming to know that 1in
connection with the revenue area of mouje
Vekariya village, which falls in the eco-
sensitive =zone, without the no-objection
certificate, erected three electricity
towers, on passing therefrom the overhead
electric line, the same leads to‘violation
of the Environment Law, served the notice to
this office for producing the papers of
approval vide No.C/ JMN/ 390-91/ 2023-24,
Dt.23/02/2024. Thereafter, another notice
was served on 11/03/2024.

The papers of approval of your solar power
plant were produced vide the letter dated
13/03/2024, whereas, no any papers of passing
the 66 kv overhead electric line have not
been produced.

Thereafter, vide your office letter no.Dhari/
Forest/ 28, Dt.03/04/2024, it was informed
addressing the Chief Wild life Warden, State
of Gujarat, Gandhinagar that our proposal for

installation of under ground cable line shall

be granted.




673

(4) With reference to the same, it is informed

Vide your office letter no.Dhari/ Forest/ 30,
dated 10/04/2024 that it was instructed by
Lhe Chief Wildlife Warden, State of Gujarat,
Gandhinagar to send the proposal for
installing the aforesaid underground 66 kv
line,

(3) With reference to the same, by this office
letter no.B/ JMN/ Te.13/ 760/ 2024-25, dated
26/04/2024, it was informed to prepare the
proposal in the prescribed format and to be
produced at.this office.

(6) Thereafter, you prepared the proposal vide
Letter No.WRTL/ DHARI SOLAR/ 23-24/ DCF GIR
WEST/35, Dt.22/05/2024 for passing the
underground cable.

(7) Regarding verification of the place concerned
for the said proposal, the same was sent to
this office vide letter no.B/ JMN/ T.13/
1758/ 2024-25, dated 31/05/2024.

(8) Vide the letter of the Range Forest Officer,
Visavadar, dated 10/06/2024, the write up was
sent to this office by the competent
authority with their written opinion of
underground 66 kv cable, the copy thereof has

been sent to this office.
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(9) Vide your 1letter dated 24/06/2024, the

feasibility report of the Chief Electrical
Inspector, Gandhinagar regarding passing the
underground electric line has been produced,
wherein, nothing has been mentioned regarding

any nature of risk/threat to the wild life.

(10) In connection with the Case No.64/2023 filed

in the Court of the Human Rights Commission,
during the hearing conducted on 12/08/2024,
as the instructions came to be received to
remove the illegal constructions within the
radius of 0 to 1 km, if the same are removed,
the proposed route may also be changed, your
said proposal, vide this Office Letter No.BA/
JMN/ 480-82/ 2024-25, dated 16/08/2024, has
been filed by the Deputy Conservator of
Forest, Junagadh, Gir West divisicn, Junagadh
and you were informed to produce the proposal
upon change in the route.

Thus, the Range Forest Officer, Visavadar had
informed to you to remove the electric towers
erected in the Government land within the
radius of 0 to 1 km outside Gir Sanctuary,
the same have not been removed till date. It
is hereby informed to remove the same
immediately. If the same are not removed, the

supbmission may be done to cancel the NOC

N1
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1ssued to you regarding the Solar Power
Plant. You are informed to make note of the
same.
sd/-
Range Forest Officer,
Visavadar Range, Visavadar.
Copy forwarded respectfully to
(1) Deputy Conservator of Forest, Gir West
Division, Junagadh - for information.
(2) Assistant Conservator of Forest, Visavadar -
for information.

(3) Prant Officer, Prant Office, Visavadar,

At .Mandavad - for information and to do the

needful at your end.
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b E LIMITED
HARI soLAR Pﬁ&GRNﬁg‘onozmmeol 388001

[Corporate 1dentification Number CIN: U“] Plot No 32 Anand Gujarat

R :
C@istered office: C/s Rajshivalay Multi Lotla Bhago I gmail com

yn Jdhorispn! \

Email: dharisolnrparldggmoil.ct
\ O mincts 191778888235/9819760205 -

D1, 18.07.2025
Ref. No: Dhari Solar /25 MW/45

To,

T!u: Range Forest Officer

Gir Wes; Division,

ialladhar Road, Hanuman Para,
orest Colony, Visavadar- 362120

Subject: Request for Time Extension for Dismantling of 66 kV Overhead Transmission Line -

Ref: Dharj Solar/25 MW/44

Ref. No.:

I Letter from Range Forest Officer, Visavadar — No. B/IMN/51-54/2025-26 dated 30/06/2023. )

2. Letter to GETCO, Vadodara- No. Dhari Solar /25 MW/44 dated 16/07/2025
Respected Sir,
This is with reference to our letter Dhari Solar/25 MW/44. We have approached GETCO regarding
the dismantling of the existing 66 kV overhead transmission line.

Accordingly, we have submitted a request to GETCO seeking the necessary clearance and approval
for the dismantling activity. The dismantling work will commence only after obtaining the required
clearance from GETCO.

In this regard, we kindly request you to aflow us some additional time to secure the necessary

approval and carry out the dismantling work in compliance with all applicable regulations.

We sincerely appreciate your continued support and cooperation.

Thanking you, ‘ @g_)
30y ST ARl 8UC

{Guiuer

ﬂ- &-___SLJ‘_Q——'—'

L
d‘ﬂw‘ a7l |28

Enclosed: - Letter to GETCO, Vadodara No, Dhari Solar/25 MW/ 44 dated 16/07/2025.
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OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
GIR WEST, FOREST DEPARTMENT |
SARDARBAUGH CAMPUS, JUNAGADH, GUJARAT-362001
PH NO. - 0285-2631044

E-MAIL : dcf.gir.west@gmail.zom

No.:-B/JMN/T.13/1506-10/ 2025-26

Dt.29/07/2025

To,
Shree Kamleshbhai Maganbhai Solanki
Dhari Solar Park Pvt. Ltd.,

C.M./Raj Shivalaya, Multi Lotiya Bhagol,
Plot No. 32, Tal & Dist: Anand

At. Anand.

Subject :- Request for Time Extension for
Dismantling of 66 kv Overhead Transmission Line
Ref. Dhari Solar/25 MW/44
Reference :- Your Ref. No.:-Dhari Solar/25 Mega
Walt/45, Dt. 18/07/2025

With reference to the subject noted above,
it is to inform respectfully that in connection
with the 25 mega watt Solar Power planc
established at mouje Monvel, Ta.Dhari, regarding
transporting the electricity from the Solar
Power plant to Vekariya 66 KV sub-station, the
overhead line has been installed. As the same 1s

to be installed underground, and regarding
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approval of the same, You have informed of tne
same to the Chief Engineer (R & c), Vadodara
vide Letter No.Dhari Solar/ 25 mega watt/ 44,
dated 16/07/2025. In that connection you are
informed to do the needful to obtain the

permission thereof at the earliest and to infcrm

this office.

sd/-

Deputy Conservator of Forest
Gir West Division, Junagadh

Copy forwarded respectfully to

Forest Conservator, Wwildlife circle, Junagadh -

for information.

Copy forwarded respectfully to

The Collector, Dist.Junagadh, Junagadh - to do

the needful as Dhari Solar Park Pvt. Ltd., Anand

has violated the conditions of passing the

overhead electricity 1line in gauchar land of

mouje Vekariya.

Copy forwarded respectfully to

Executive Engineer, (Construction), GETCO

Dhandhusar Road, Opp.Nandrayji Gaushala,

Junagadh - it is informed to conduct further

ocedure in connection with the letter dated

pr
14/07/2025 of Dhari Solar Park Pvt. Ltd., Anand.

Copy to :-

Renge Forest Officer, Visavadar for information.

l\l
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Copy to :- Assistant Conservator

Visavadar for information

£

ok

Forest,

|2



d

s U IRV EFR R B A SR SASSEENET D B B BB LR

681

DHARI SOLAR PARK PRIVATE LIMITED
|Corporate Identuficntion Number CIN: U401066J20211TC1 14490]
Repyetered office C/s Rayshivalay Multr Lotia Bhagpol, Plot No 32 Anand Gujaral 388001
Emanil: dhansolarparkio gima] com /dhanspplegmal.com Contoct: +919819760205

Ref No: Dhari Solar /25MW/46 Date: 03.09.2025

To,

The Range Forest Officer,
Visavadar Range,

Gir West Division,

Sattadhar Road, Hanuman Para,
Forest Colony, Visavadar,
Junagadh- 362130

Email: rfovsr009egmail.com

Subject: Request for  Approval of 66KV  Underground

Transmission Line Route Layout

Ref.:

1.Your Office Letter No. C/JMN/390-91/2023-24 dated
23/02/2024

2.Your Office Letter No. C/JMN/4OS—O7/2023-24 dated
11/03/2024

3.Your Office Letter No. B/JMN/51-54/2025—26 dated
30/06/2025

Respected Sir,

With reference to the above letters, we would like to inform you
that our Company - M/s Dhari Solar Park Private Ltd., has
removed the 66kV overhead transmission line and towers as per
your direction. The Solar Plant has also been disconnected from

the 66kV Vekariya GETCO Sub-station.

Hence, without prejudice to our stand taken in pending matters,

we hereby request for your kind approval for laying a 66kV

T-C ot |18 underground cable from the 25MW Dhari Solar Project to the

L -8

IPJ;.SV‘-H b M Page 1 0f 2
v
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DHARI SOLAR PARK PRIVATE LIMITED

. |Corporate lentification Number CIN: U40106GJ2021PTC114490]
Rewstered office: Cfs Rojshivalay Multi Lotin Bhogol, Plot No 32 Anand Gujarat 388001
Emnil: dhnrisolarparki pmnil.com /dharispplugmail.com Contact: +919819760205

66KV Vakariya GETCO Sub-station. This request is being made
in consonance with Condition No. 2(b) of the NoC dated
30.12.2022 issued by the Chief Wildlile Warden, Gujarat State,

Gandhinagar.
We thus, request your goodself to grant permission for laying of
the underground cable route at your earliest convenience.
Thank you for your support and cooperation.

Yours faithfully,
For Dhari Solar Park Private Ltd.
NTa)

(Authorised Signatory)

Encl.: No Objection Certificate No- PCCF0O/0839/12/2022
dated 30.12.2022,

CC to:

1./The Deputy Conservator of Forest (DCF), Gir West,
Junagadh.

2. The Assistant Conservator of Forest (ACF), Gir West,
Visavadar. ‘

3. The Sub-Divisional Magistrate (SDM), Visavadar.

Page 2 ol 2
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Office of the Range Forest Officer,
Sattadhar Road, Hanumanpara,
Forest Colony, Visavadar —362130.
Phone No : (02873) 222298

E-mail : rfovsi009@gmail.com

No: A/ IMN/ 615/ 2025-26
Date : 15/09/2025.
To,
Deputy Conservator of Forest,
Gir Western Division,
Junagadh.
Sub : Regarding violation of the Environment Act by Dhari Solar

Park Pvt. Ltd. at mouje Morvel.

Ref:

(1) This Office Letter No.B/ JMN/ 51-54/ 2025-26, dated
30/06/2025.

(2) Letter vide No.Dhari Solar/ 25MW/ 46, dated 30/06/2025 of
Dhari Solar Park Pvt. Ltd.

In connection with the above subject and letters of reference, it
is to inform that vide the No Objection Certificate of the Eco sensitive
Zone has been issued to Dhari Solar Park Pvt. Ltd. Company by way
of the letter of Chief Wild life Warden, State of Gujarat, Gandhinagar
vide No.147/ 2022-23, dated 30/12/2022. As per the condition vide
no.2(b) of the same, it was directed to the agency to install the 66 kv
underground electric line for transport of the electricity upto the sub-
station. But, the agency upon violating the provision of condition

no.2(b), without obtaining the no objection certificate, erected the
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electricity lines in the revenue area of mouje Vekariya, which falls
within the eco sensitive zone area, passed the overhead electricity line
and thereby it appeared that the same led to violation of the
Environment Act, vide this office letter No.C/ JMN/ 390-391/ 2023-
24, dated 11/03/2024, second notice was issued. Thereafter, vide the
letter dated 13/03/2024, the papers of your office regarding approval
of the solar power plant were produced. Whereas, no any papers
regarding passing 66 kv electric overhead line have been produced.
Thereafter, vide this office letter of above reference (1), the towers
have been erected in the Government land by Dhari Solar Park Pvt.
Ltd. within the area of 0 to 1 km of the boundary of Gir Sanctuary. It
was directed by Range Forest Officer, Visavadar to remove the same.
Thereafter, vide the aforesaid letter of reference (2), the said agency
had informed that the towers erected by them have been removed.
Therefore, upon visiting the place concemed and verifying by Range
Forest Officer, Visavadar and Rajpar round staff and Talati Cum
Mantri of Vekariya on 12/09/2025, actually at the said place
concerned, the electricity wires regarding passing three overhead
electric lines appeared to have been removed. On enclosing the
Rojkam thereof, the same is forwarded. Your honour is requested to
make note of the same.
Sd/-
Range Forest Officer,
Visavadar Range Area
Copy forwarded respectfully to :

(1)  Assistant Conservator of Forest, Visavadar — for information.
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Rojkam

Place : Vekariya Revenue
Date : 12/09/2025
Time of beginning : 14:30 Hrs.
I the undersigned the officers / staff of Forest Department and
Talati-cum-Mantri, Vekariya remained present in person at the place
concerned, for the reason that the Director of Dhari Solar Park Pvt.
Ltd. has erected the solar energy plant in the land bearing survey
numbers 342/ paiki 12, 342/ paiki 4,/paiki 2, 342/ paiki 7/ paiki-2,
342/ paiki 8/ paiki-2 and 360/ paiki-2 in total admeasuring 419028
Sq.Mt., regarding transporting the solar power produced from it, from
Solar Power Plant to Vekariya 66 kv power station, as erected
electricity towers in the revenue area of village Vekariya and have
passed the electricity line, in that connection, upon receiving the
notices of the Forest Department regarding violation of the
Environment Act, as the said three electric towers and the electric
lines have been removed, on conducting the inspection of the place

concerned, we hereby write down the Rojkam that
This place concerned appears t0 be located at a distance of 110
km in the western direction from village Vekariya. This place is
known as Vekariya 66 kv power station. Us the people present at the
place concerned — the Officers / staff of Forest Department, Talati
Cum Mantri-Vekariya watched from 66 kv Vekariya Power Station to
the area concerned of the survey numbers of 66 kv power station in
Vekariya, where the solar power station is located; there appears three
electric towers and the electric lines to transport the electric powers

have been removed. Looking to the GPS of the said removed electric



towers, they are Electric pole
pole 2) N: 21.32114, E: 070.89220 and the electric pole 3) N:

21.32255, E: 070.89429. The electric towers appear 1o have been
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removed from all these three places concerned.

the undersigned staff and as the sam

reading, getting the same read and u

Aforesaid write up is as per the

signatures.

Completed at : 15:00

1) N: 21.32031, E: 070.89321, electric

observation and knowledge of
e is true as per the dictation, on

nderstanding, we have made our

Sr | Name Designation Signature
No

1 | Mr.D.R.Dambhala P.S.0. Sd/-

2 | Mr.B.M.Olakiya Forest Conservator, Rajpara Sd/-

3 | Mr.J.T.Kobiya Forest Guard, Mundiya Rapani Bit Sd/-

4 | Mrs.Kruti K. Govaliya | TCM, Vekariya Sd/-




